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are doing everything possible to see
that we have more science teachers.
That is one of our main problems. We
have not got enough science teachers
at the moment.

Mr. CHAIRMAN: Next question.
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1[CaPiTaTION FEES RACKET IN INDIA

*389. SHrr B. N. BHARGAVA: Will
the Minister of EpucaTioN be pleas2d
to refer to his statement quoted at
page 3 of the Delhi Edition of the
Hindustan Times, dated the 5th June,
1965, regarding the Capitation Fees
racket in India ang state the reaction
of Government to the remarks re-
ported to have been made by a mem-
ber of the U.GC. to the effect that
admission to engineering colleges in
the country was very much guided by
extraneous influences rather than by
pure academic merit?]
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+{Tue MINISTER or EDUCATION
(Sart M. C. CHacLAa): Except in the
case of seven private engineering col=
leges in Mysore State that are known
to be levying Capitation fees from
students seeking admission, Govern=
ment have no reason to think that ad-
mission to other engineering colleges
in the country is guided by any ex-
traneous influence, other than acae
demic merit.]
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Sarr M. C. CHAGLA: If the hon,
Member gives me the list of colleges
that are charging capitation fees, I will
certainly take action. Our official in-
formation is that these are the orly
seven colleges in India—in the State
of Mysore—where capitation fees are
charged, and we have taken action
with regard to this.
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Sarr M. C. CHAGLA: Sir, unforin-

nately the Mpysore Universities have
affiliateg these colleges. The Mpysore
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Government has recognised them. We
have protested to both the Universities
and the Government of Mysore and w~
have told them that they should come
inito our scheme of All-India Technical
Education which requires certain
apparatus, certain equipment, before a
college is allowed to start. The Uni-
versity Grants Commission has
appointed a Reviewing Committee to
Iook into the working of those college:.
We hope to persuade the Mysore Gov-
ernmeni either to take action against
these colleges or to stop ihis vicious
practice of charging capitation fees.

Pror. SATYAVRATA  SIDDHA-
NTALANKAR: Sir, it is not only the
engineering colleges of Mysore that are
charging capitation fees but almost ali
the science colleges in Utiar Pradesh
are charging this fee and the difficuity
is that unless they charge this fee, they
cannot run the management. So thut
financial difficulty is there. Will the
Minister see that this difficulty is got
over?

Sur1 M. C. CHAGLA: This is not the
way to get over financial difficulty. I
appreciate the difficulty. They can
come to us. They can come to the
State Government. They can ask fo-
grants but this is, ag [ described it ba-

"fore, blackmarketing in education
which is not right.

Surt A. D. MANI: May I ask the
Minister whether the Government have
eonsidered the possibility of recom-
mending to the U.G.C. that they should
withdraw grants to all such universi-
ties which levy capitation fees in their
institutions?

Sarr M. C. CHAGLA: I have already
represented to the U.G.C. in verv
stiong terms that they should be more
vigilart about the working of univer-
gities and withhold grants where they
find that the universities are not fune-
tioning properly. They have the whip~
hund end they should use it. I amn
gotry to say that they have not used
it as they should have.
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Surt D. P. KARMARKAR: May I
ask him whether his quarrel is about
the capitation fees only or about the
efficiency of the colleges? In othcr
words those are the colleges that are
qiute efficient where the capitation fees
are charged. They charge because
they do not have the Government
grants. May I say that it will be wrong
to call it blackmarketing in education?

Cur1 M. C. CHAGLA: We have
found that many of the colleges which
are charging capitation fees are not
efficient and with very great respect
to my hon. friend, I do not think it is
right that a poor boy who cannot et
admrission somewhere should have to
pay this large fee. It is not always tae
rich who pays. Very often it is a poor
father wanting his son to be admitted
t- the medical college and the only
wdy he can do so is by paying Rs. 5,009
or Es. 10,000, In a society which we
call soctalistie, it is not right.

Snri D. P. KARMARKAR: May I
ask  further whether these colleges
which are run efficiently, for instance
tue Mahipal Medical College, which is
one of the best in the country—and
he can take my opinion on that—are
not making room for poor students in
the Government colleges by drawing
away the richer students?

Sart M. C., CHAGLA: It is wrong. 1
have expressed my views. I shall ta'k
wiin my friend and perhaps he might
convert me to his point of view.

Surt AKBAR ALI KHAN: May I
kaoow whether the capitation fee is
charged for every student or it is only
for a smail percentage? If it is for
every student may I know whether
the U.G.C. or the Ministry will see that
no recognition is given to such a co.-
lege where all students, irr-spective of
rrerit, are admitted on capitation fees?

“mrt M. C. CHAGLA: As far as I
know, all students are charged capita-
tion fees. With regard to recognition,
tn{ortunaiely both the Mysore Univer-
sitv and the Government have given
recognition to these seven colleges.
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Simr B. K. P. SINHA: May I know
if ‘he Government of India are satisfied
that the enginering education imparted
in these seven colleges is of the requi-
s1 ¢ stondard and if in the opinion of
the Goveroment of India the education
is ncl of the requisite standard, may 1
know if the Government of India
would recognise their degree for re-
cruitment to the All-India Services,
Central Government Services or the
Central Government undertakings?

Surr M, C. CHAGLA: As I said,
there is a Review Committee appointed
Ey the U.G C. to go into this. We have
not considered the suggestion made by
the hon. friend whether we should re-
fuse to recognise the degrees but it is
rather difticult, when they are affiliated
to a University and the State Govern-
ment has 1ecognised it, to say: ‘Wz
will not recognise your degree’ but I
will certainly consider it.

SurimaTr C. AMMANNA RAJA:
Mav I know whether the Government
have thought of solving this by taking
over the Colleges themselves?

Sarr M. C. CHAGLA:; Which Gov-
ernment.

Sarimamt C. AMMANNA RAJA:
The Central Government,

Sarr M. C CHAGLA: We have re-
gional engineering colleges—14 of
them. These are State Engineering
Colleges and we have a scheme where-
bv we help them by non-recurring and
recurring grants. We are not helping
these colleges because they are not
started with the sanction of the All-
India Council of Technical Education
but taking over these colleges is rather
a big problem.

SrrimAa1I C. AMMANNA RAJA:
If you remove the capitation fees, the
agencies which are running these col-
leges will not be able to run them any
more. What do the Government in-
tend doing with them?

Surt M. C. CHAGLA: Today, out of
131 first degree colleges of engineering,
thirty-four are established by private
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agencies.  Barring these seven, the
other twenty-seven colleges do carry
on. They get grants from us and also
from the State and I do not agree that
these seven institutions cannot be run
if they stop charging the capitation
fees.

Srr M. RUTHNASWAMY: May 1
know if the All India Medical Council
has considered the quality of the edu-
cation given in these colleges and whe-
ther the All India Medical Council has
given recognition to these colleges?

Surr M. C. CHAGLA: The All India
Council has not.

Mr. CHAIRMAN:.: We are dealing
with engineering colleges.

SALE OF LAND 77 S4vDARJANG DEVELOP~
MENT ARreA, NEw DELHI

*390. Pror. SATYAVRATA SID-
DHANTALANKAR: Will the Minister
of HoME AFrFaIrRS be pleased to refer
to the answer given to Starred Ques~
tion No. 273 in the Rajya Sabha on
the 14th May, 1965 and state at what
rate the land in Safdarjang Develop-
ment Area Block ‘A’ was originally
purchased?

Tre DEPUTY MINISTER 1N THN
MINISTRY or HOME AFFAIRS (Sur1
L. N. Misgra): A statement is laid on
the Table of the House.

STATEMENT
The land falling in Block ‘A’ of the
Delhi Development Authority's

Scheme, West of Safdarjang, is coverad
by the award Nos. 1141, 1146, 1157,
1158, 1206, 1205 ang 1192, The average
cost of acquisition per square yard
in respect of these awards is given
below: —

Award No, Average rate per sq. yd.
1141 Rs. 3.69
1146 Rs. 4.11
1157 Rs. 3.78
1158 Rs. 4.69
1206 Rs 5.06
1205 . Re. 0.81
1192 Rs. 4.64



